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24. Udala College, Udala.

25. Upendranath College, Soro.
26. Vyasanagar College,
nagar.

27. B. J. B. College, Bhubaneswar.

28. Dhenkanal Mahila Mahavid-
yalaya, Dhenkanal.

Vyasa.

29. S.C.S. Evening College, Puri.

30. Ravenshaw Evening College.
Cuttack.

31. F. M. Evening College, Bala-
sore.

32. Government Women’s College.
Baripada.

33. R. D. Women’s College, Bhu-
baneswar.

34. Rajdhani
war.

35. S. B. Women College, Cuttack.
36. Women’s College, Puri,

37. Bhadrak College, Bhadrak.
38. Dhenkanal College, Dhenkanal,

39. Fakir Mohan College Bala-
sore.

College, Bhubanes-

40. Government College, Angul.

41. Dharnidhar College, F. Keon-
jhar.

42. M. P. C. College, Baripada.
43. Ravenshaw College, Cuttack,
44. S. C. S. College, Puri,

45. Madjusudan Law  College,
Cuttack.

46. U.N. College, Nalagaja.
47. Paradeep College, Paradeep.

48. Adikavi
Tirtol.

Sarala Dag

49. Betnoti College, Betnoti, Dist.

Mayurbhanj.

50. B. B. Mahavidyalaya, Chandi
Khol.

51. Dhenkanal Law College.

52. Kulati Kumari Sabat Women's
College, Balasore.

53. S. C. 8. College
Puri.

54. Sarla Mahavidyalaya,
ma, Cuttack.

for Women,

Rama-

Colleg-=,

[ 8 MAY 1990]

to Questions 118
55. Mayurbhanj Law  College,
Baripada.
56. College of Accountancy and

Management Studies, Cuttack.

Review of Sports Policy

415. SHRI KRISHNA KUMAR
BIRLA: Will the PRIME MINISTER

be pleased to state:

{a) whether Government had made
any critical study to find out the
reasons for all round sickness in the
Indian Sports and the continuous
failure of the Indian contingents to
come up to the international stand-
ards at the various international

sports events:

(b) whether Government have also
made any review of the role of the
Sports Authority of India in promot-
ing sports in the country;

{c) if so, what are the details there-
of stating the steps taken/proposed_ to
be ftaken by Government to bring
all-round improvement in the Indian

sports; and

(d) whether Government propose
to effect privatisation of the Indian

sports?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SH%RI
CHIMANBHAI MEHTA): (a) While
there iz need for a marked improve-
ment in our performance in interna-
tional competition in select disciplines
where we have the potential, it would
not be correct to say that there is all-
round sickness and continuous failure
on the part of the Indian sports-
persons to come up to internationat
standards because, in several recent
international levents. Indiary teams
have done quite-well, To cite just two
instances: in the Commonwealth Ga-
mes held in January-February, 1990
our contingent won 31 gold, 8 silver
and 11 bronze medals. In  October,
1989, the Indian archers won the As-
ian Championship for the first time,
replacing South Korea, the reigning
Olympic-Champions.
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After the 1986 Asian Games,
Government set up and Expert Group
under the Chairmanship of Dr. Amrik
Singh, former Vice-Chancellor, Delni
University, to study, among other
things, the Indian contingent’s perfor-
mance at the 1986 Asiad. Government
also held discussions and consultations
with various Sports federations,
Indian Olympic Assosiation and ex-
perts; and finalised Guidelines for
identification, training and nurturing
of sporis talent for ensuring excel-
lence in performance in the 1990
Asian Games and other leading in-
ternational events.

(b) and (c) The Sports Authority
of India in its present form came
into existence on 1-5-1987. Its role
in promoting sports in the country is
constantly under review in the
Department.  Its activities are also
reviewed periodically by ity Empow-
ered and Monitoring Committees.

A Committee was elso set up a
Committee in 1987. under the then
Se:retariay of Department of Youth
Affairs and Sportg, the Gopalasamy
Committee, to review all the Plan
Schemes of Sports and revamp them.

The role of Sports Authority of
India was also reviewed in great de-
tail by the Estimates Committee of
Parliament (1987-88). Out of 39
recommendations made by this Com-
mittee, as many as 30 have been
accepted and have either been imple-
mented or are in the process of being
implemented.

As a result of the above reviews,
the major steps takenlproposed to be
taken by the Government to bring
about all-round jmprovement in the
Indian Sports, are as below:

(i) Establishment of Sports Pro-
ject Development Area (SPDA)
Centres to decentralise the training
and coaching facilities at the grass-
roots levels.

(ii) Modification, merger, reorga-
nisation and restructuring of some
of the Schemes of the Department
and tlie Sports Authority of India.
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(iii) Examination of the steps
necessary to make SAI a {ruly ex-

pert body in regard to various
sports disciplines.

(iv) Introduction of several in-
novatice Schemes like NSTC|SAG.

(d) The control and regulation of
sports activities in the country are
already in the hands of IOA and the
various National Sports Federation)
Associations, which are autonomous
organisations. There is no restriction
on private bodies promoting sports in
the country. As such, the question or
effecting privatisation of the Indian
sports does not arise.
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